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“Construction of Airstrip in Uttar 
Pradesh’*

5023. SHRI RAM BADAN: Will the
Minister of EN VIRO N M EN T AND FO R­
E S TS  be pleased to state:

(a) whether his Ministry have ac­
corded permission for the construction 
of an airstrip in Chamoli district of Uttar 
Pradesh.

(b) if so, the details thereof.

(c) whether there is any violation of 
the Forest (Conservation) Act, 1980 in 
the construction of the said airstrip;

(d) if so, tf>e reasons therefor; arid

(e) the action taicen by the Govern­
ment in this regard?

TH E  MINISTER O F S TA TE  O F TH E  
M IN IS TR Y  O F  E N V IR O N M E N T AND  
FO R ESTS ( SHRI KAMAL NATH): (a) No 
proposal for construction of Airstrip .in 
Chamoli district has t>een received from 
Uttar Pradesh State Government under 

 ̂ the Forest (Conservation) Act, 1980.

(b) to (e) Do not arise.

Technical Training Board

5024. SHRI G AYA PRASAD KORI: 
WUI the Minister of HUMAN RESOURCE 
D EV ELO P M EN T be pleased to state:

i (a) ttie number of Apprentice shipTrainirtg
Board functioning in the country for imparting 
AfS^renticeship Trainir>g to the engineering 
graduates Diploma holders and the location s 
thereof;

(b) the total number of candidates 
applied for tiachnical training fuifng 1991-

92 in Apprer^iceship T  raining Board. (Nortfiem 
region) Kanpunand

(c) the number of candidates who 
have notgot the opportuity of training 
alongwith the reasons therefor?

TH E  D EP U TY MINISTER (D EP A R T­
M ENT O F EDUCATION AND D EP AR T­
M ENT CULTURE) IN TH E  MINSTRY OF 
HUMAN R E S O U R C E  D E V E L O P M E N T 
(KUMARI SELHJA): (a) There are tour 
Boards of Apparenticeship/practical 
Training located at Kanpur, Calcutta. 
Bombay and Madras, which are regulat­
ing and controlling apprenticeship train­
ing of graduates/D^ploma holders.

(b) and (c) 9522 candidates applied 
for training during 1991-92 in the Board 
of Apparenticeship Training. Kanpur and 
all the candidates were sponsored dur­
ing the year.

[Eng^h\

Express Train From Madras To 
Tlruvannamalal

5025. SHRI M.KRISHNASWAMY: Will 
the Minister of RAILWAYS be pleased to 
state;

(a) whether most of the District Head­
quarters are linl<ed to the respective 
State Capital by Express trains; and

(b) if so, the steps being taken to 
introduce an Express train between 
Madras City and Tiruvannamalai in South­
ern Railway to extend this facility to 
Tiruvannamalai?

TH E MINISTER OF RAILWAYS ( SHRI 
C.K. JA FFER  SHARIEF): (a) Railways, 
do not plan express services to connect 
district headquarters with State Capitals as




